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No. G.S.R. 500(El in Gazette of 
India dated the 9th July, 1984 together 
with corrigendum to the English 

. versions published in Notification 
No. G.S .R. 612 (E) in Gazette of 
India dated the 18th August, 1984, 
under sub· section (2) of section 23 of 
the Prevention of Food Adulteration 
Act, 1954 . . 

[Placed in Library. See No. LT-~658/84.] 

3. (i) A copy of the Annual Report 
(Hindi and English versions) of 
the National Institute of Mental 
Health and Neuro Sciences, 
Bangalore, for the year 1982·83 
along with Accounts. 

(ii) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the 
National Institute of Mental 
Health and Neuro Sciences, 
Bangaiore, for the year 1982· 83. 

4. A statement (H indi and English 
versions) showing reasons for delay 
in laying the papers mentioned at (3) 
above. 

I Placed in Libretry. See No. LT-8659/84 ] 

5. (i) A copy of the Annual Report 
(Hindi and English versions) of 
the Pharmacy Council of India, 
New Delhi for the year J982-83 
along with Accounts. 

(ii) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the 
Pharmacy Council of India, New 
Delhi, for the year 1982·83. 

6 . A statement (Hin di and English 
versions) showing reasons for delay 
in layjn~ the papers mention<,d at (5) 
above. 

[Placed in Library . Ser! No. LT- ' 660/84.] 

Notifications under Central Excise Rules 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SARI 
JANARDHANA POOJAR Y): I beg to 
la>, on th~ T~bJe a cop,)' of NotificatioQ No. 

O .S.R. 603 (E) (Hindi and Eoglish versions) 
pubJish.:d in Gazette of India dated the 10th 
August , 1982, together wiih an explanatory 
memorandum, issued under the Central 
Excise Rules, 1944. 

[Placed in Library. See No. LT-8661/84.] 

Annual Accounts of Statement re review, 
etc. 00 National Book Trust, India, New 

Delhi for 1982·83 

SARI P.K. THUNGON: I beg to lay 
on the Table-

J. A copy of the Annual Accounts 
(Hindi snd English versions) of the 
National Book Trust, India. New 
Delhi, for the year 1982·83 along with 
Audited Report thereon. 

2. A s tatement (Hindi and English 
versions) regarding Review by the 
Government on the accounts of the 
National Book Trust, India, New 
Delhi, for the year 1982·83. 

3. A statement (Hindi and English 
versions) showing reasons for delay 
in laying the Annual Accounts and 
Audit Report of the National Book 
Trust, India, New Delhi, for the year 
1982-83. 

[Placed in Library. See No. LT·8662/84.] 

RULES COMMITTEE 

Minutes of Sittings 

SHRI N.K. SHEJWALKAR (Gwa-
liar): I beg to lay on the Table Minutes . 
(Hindi and English versions) of the sittings 
of the Rules Committee held on the 19th 
March, 10th August and 7th September, 
1981, 5th August, 1982, 18th March, 4th 
May and 17th August, 19~3 and 7th March 
and 8th August, 198~. 

PUBLIC ACCOUNTS COMMITTEE 

Two-hundred and twentieth and Two 
hundred and twenty-fourth Reports 

SHRI SUNIL 
North East): I 

MAITRA (Calcutta 
beg to present tb~ 
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Rtpt. & Mts 
following Reports (Hindi and English 
versions) of the Public Accounts Com-
mittee :-

1. Two Hundred and twentieth Report 
on Action Taken by Government on 
the recommendations of the Com-
mittee contained in their Hundred 
and Fifty-seventh Report relating to 
"Revenue Demands written off by 
the Department". 

2. Two Hundred and Twenty-fourth 
Report on Action Taken by Govern-
ment on the recommendations of the 
Committee contained in their 
Hundred and forty-third ' Report 
relating to "Variations between the 
Budget Estimates and Actuals." 

12.05 brs 

COMMITTEE ON PETITIONS 

(i) Twentieth Report 

SHRI K .P . TEWARI (Allahabad) : J bei 
to present the Twentieth Report (Hindi and 
English versions) of the Committee on 
Petitions. 

(ii) Minutes of Sittings 

SHRI K .P. TEWARI : I beg to Jay on 
the Table Minutes (Hindi and English 
versions) of the Twenty-seventh, Thirty-
second, Thirty-third. Th irty-seventh, Forty-
first, Forty-second, Forty-eighth, Fifty-
second, Sixtieth and Sixty-third to Sixth-
seventh sittings of the Committee on 
Petitions. 

CO'AMITTEE ON ABSENCE OF 
MEMBERS FROM THE SITTINGS 

OF THE HOUSE 

(i) Sixteenth Repnrt 

SHRI P .V.G. RAJU (Bobbili): I beg to 
present the Sixteenth Report (Hindi and 
English versions) of the Committee on 

Absence of Members from tbe sittings of 
the House. 

(ii) Minutes of sittings 

SHRI P.V.G. RAJU: I beg to lay on 
the Table Minutes (Hindi and English 
versions) of the sitting of the Committee on 
Absence of Members from the sittings of the 
House held on the 21st August, 1984. 

JOINT COMMITTEE ON OFFICES 
OF PROFIT 

Twelfth Report 

SHRI GULSHER AHMED (Satna): 
I beg to present the Twelfth Report (Hindi 
and English versions) of the Joint Com-
mittee on Offices of Profit. 

(Interruptions) 

SHRI K. MAYATHEVAR (Dindiiul) : 
Sir, when are you going to take up the Sri 
Lanka situation ? 

at~~ "~)~Q : 3rpl~ ~T ~T'fi ~~T ~, 4 aT 
'fi~ ~~T 'iT , 

You asked me to postpone it. On your 
request, I postponed it. 

SHRI K. MAY ATHEVAR: Would you 
take it up today ? 

MR. SPEAKER: Now, when the time 
comes, I wil1 do it. I will do it. Even tonight 
we may do it. 

~1 ~~an: ~"~r ( qc;;T): 'fi~ erTed' 
f~fC: f~;:C::T it ;;~l f~~T ... 

at~~ q~~ : er~ ~ I '3'~ ~~t ij- f~;:~ 
it ~ft auf g~ ~ I 

But I t&ke strong exception . I am in 
agreement with you and I will write to the 
Election Commission. 

----


